
Part, Section & Sub-Section Contents published in the Gazette of India

Part I Section 1

Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions issued by the 

Ministries of the Government of India (other than the Ministry of Defence) and by the Supreme Court of 

India.

Part I Section 2

Notifications regarding Appointments, Promotions, Leave etc. of Government Officers issued by the 

Ministries of the Government of India (other than the Ministry of Defence) and by the Supreme Court of 

India.

Part I Section 3 Notifications relating to Resolutions and Non-Statutory Orders issued by the Ministry of Defence.

Part I Section 4
Notifications regarding Appointments, Promotions, Leave etc. of Government Officers issued by the 

Ministry of Defence.

Part II Section 1 Acts, Ordinances and Regulations.

Part II Section 1 A (Hindi) Authoritative texts in Hindi languages of Acts, Ordinances and Regulations.

Part II Section 2 Bills and Reports of the Select Committee on Bills.

Part II Sec. 3 Sub Sec. (i)

General Statutory Rules (including Orders, By laws etc. of general character) issued by the Ministries of 

the Government of India (other than the Ministry of Defence) and by the Central Authorities (other than 

the Administration of Union Territories).
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Part II Section 3 Sub Section 

(ii)

Statutory Orders and Notifications issued by the Ministries of the Government of India (other than the 

Ministry of Defence) and by the Central Authorities (other than the Administration of Union Territories).

Part II Section 3 Sub Section 

(iii)

Authoritative texts in Hindi (other than such texts, published in section 3 or section 4 of the Gazette of 

India of General Statutory Rules and Statutory Orders (including Bye-laws of a general character) issued 

by the Ministries (including Ministry of Defence) and by Central authorities (other than Administration of 

Union Territories).

Part II Section 4 Statutory Rules & orders issued by the Ministry of Defence.

Part III Section 1

Notifications issued by the High Courts, the Comptroller and Auditor General, Union Public Service 

Commission the Indian Government Railways and by Attached and Subordinate offices of the 

Government of India.

Part III Section 2 Notifications and Notices issued by the Patent Office, relating to Patents and Designs. 

Part III Section 3 Notifications issued by or under the authority of Chief Commissioners.

Part III Section 4
Miscellaneous Notifications including Notifications, Orders Advertisements and Notices issued by 

Statutory Bodies.

Part IV Advertisements and Notices issued by the Private Individuals and Private Bodies.

Part V Supplement showing Statistics of Births and Deaths etc. both in English and Hindi.


